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Food Safety and Standards Authority of India 

(A Statutory Authority established under the Food Safety & Standards Act, 2006) 

Training Division 

2nd Floor, MMU building, Mata Sundari Road, New Delhi- 110002 

Dated 10th June, 2024 

 

NOTICE 

Subject: De-empanelment of Training Partner-reg 

 At the request of the Training Partners, the following training Partners have been 

de-empanelled from the Food Safety Training and Certification (FoSTaC) programme of 

FSSAI effective immediately: 

i. Assure Quality Management Certification Services Pvt. Ltd (AQMCS) 

ii. Awadhesh Assessment Services Pvt. Ltd. 

iii. Cotecna Inspections India Private Limited 

iv. FARE Labs Pvt. Ltd 

v. M S Certification Services Pvt. Ltd 

vi. Quality Austria Central Asia Pvt. Ltd. 

vii. URS Verification Pvt. Ltd 

2. This de-empanelment does not affect the validity of any certificates already issued 

by these training Partners under the FoSTaC programme. 

This is issued with the approval of the competent authority. 

 

 

 

 

(Virendra Singh Shekhawat) 

Manager (Training) 

 

 

Copy to: 

 Sr. Manager, with a request to upload in the FSSAI website for wider circulation 
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